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TRIBUNAL JABALPUR

KAMLA BAI

W/0O LATE KISHAN LAL RAJPUL
H.NO. 366, BAROU MOHALLA ,
DWARKA NAGAR, GHAMAPUR,
JABALPUR (M.P.)

VERSUS

:1. SHRINIWAS RAVI
(The Then Gener al Manager)
Grey Iron Foundry,
Jabalpur (M.P.)

At present transfer red to and posted at &

C.C.P.NO. TU-nood o e oomn M

ORDNNCE FACTORY INS’ TITUTE OF LEARNING

MEDAK (AP)

2. B.P.MISHRA (Jt. General Mamgcn, Admin)
Grey Iron Foundary, Jabalpur (M.P.)

Applicant by chri KJK. Jatave.
Respondents DY chri P. shankaran.
Heard the leamed counscl for the

pé.rties "
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The leamed cowmsel £or the respondents

has darawn our attention 'tOwardS the order

dated 26.4.2004 (Anncexusc A-3) pasced by, the

Ieupongcn-.: ., He hag Slemit"L.Cd Lhu‘L the

cirection given by the Tribual vn.uf‘ order

sated 13th February, W& 2004 in OA Hoo,.

1



LAEBE 240/ .000 were to p2a55 a gpeaking and
reasoned order, Ip pursuance of this
directions they have passed the said orcer
dated 26.4.2004 (Anncxure A-3) . Thus, the
direction given by the Tribwnal have been
fully complied with and this ccp has

bf:ccme iniructucus, ‘

| Since the orgers passeéd by the Tlripunal
©on 1342.2004 in the aforésaid OA have been
complieci with, this CCP has become
infructuwus and is'liaple to be dismisseq as
infructuous, Accordim:,ly, the seme is
dismissed as infructuous, The notices isoueg
are disdnargEd.

(M‘s. sddchna Srivas Lava) (MoP, Singh)
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